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Bonds for financing railway capital 

802. SHRI RA VI NDRA VER MA : 
Will the Minister of RAIL WAYS be 
plea ed to state: 

(a) whether Railwa.ys have completed 
its study about the advisability of raising 
funds from public through "Bonds" for 
financing its capital expenditure; 

(b) if so, what has been the conclu~ 

')ion of this study; and 

(c) whether any decision has been 
tL!.ken in this matter ? 

THE MfNISTER OF RAI LWAYS 
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) to (c) The matter is under 
cX'-l m;nat ion. 

introd:Jction of a direct train connecting 
A..,sam with Trivandrum 

803. PROF. P.J. KURIEN ; be pleas-
ed to state: 

(a) whether Government propose to 
introduced a direct train connecting 
Assam with Trivandrum ; and 

(b) if so, the details thereof and the 
date on which it will commence opera-
tion ? 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHANI KHAN CHOlJ-
DHURY) : (a) and (b) There is a propo-
sal under constderation to run a weekly 
train between New Bongaigaon and Tri-
vandrum and the same would be intro-
duced as and when the proposal i~ fina~ 

Ii ed. 
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Health Standards for Civilan Staff 

805. RROF. AJIT KUMAR MEHTA: 
Will the · Minister of HEALTH AND 

AMIL Y WELFARE be pleased to state: 

(a) whether Government have any 
rules/guidelines governing health stand-
ards of civilian staff (like armed services) 
appointed to high public offices requiring 
top physical and men tal health standards 
and if so, details thereof; 

(b) whether it is a fact that in several 
cases incumbents selected /appointed to 
top position had disabling heart attacks 
incapacitating them from active discharge 
of duties; 




